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:on'hle Mr. P.H. Triedi 

[on'blC Mr. P.M. Joshi 

: Vice Chairman 
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17/1/198 8 

Heard Mr.Girish Patel learned advocate for the 

applicant. Mr.J.D.Ajmera learned advocate for the 

respondent not present. On a query whether the petitioner C 

being an employee of'Sarvatra arovar'working as a 

ãefence employee or not and therefore whether the Tribunal 

will have jurisdiction ot not Learned advocateafter 

ascertaining the positioflS requested for withdrawal 

of the case. 	The case stafls disposed of as withdrawan. 
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